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TC ‘Bz PUBLIZHID IN PART 11 SECTION 3(ii) OF THS GAZETTE OF TuL:. .

‘Government of India
iinigtry of Finance
Dopartment of Eevenuc & Insurance
New Belhi, the 26th Getober,74,
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Geniuide S et

INCOME 'ToX

JOTIFICATINN

Wo,763/F .No, 203/36/74-1TA.11_/: It is horchy notified for
general information that the institution monticonod buslow has been
approved by Indian Council of Mcdical Reswarch, the prescrived
authority for the purposcs of clausc (1i) of sub-scetion (1) of
section 35 of the Incomo-tax fict, 1961 for research purposcs
only.

INSTITUTION

)

Gu jarat Rescarch Scciety, Bombay.
This notification takes c¢ffoct from lst april,74,

gd/-

(T.p cJ?:IT'NJHJIﬂIALA)
DEPUTY 3BCRETARY TO TiHE GOVERMMENT OF IMDIA.

Tony forwarded tot- '

1. 411 Commissicners of Income-tax, (2 copies).

2. Diroctor of Inspection (Income~tax & audit)/Investigation/
Russarch & Statistics/Publication and Public Relations,Ngw Delhi,

3. Dirccterate of 0% Seorvices (Income-tax), lst Floor, A:.wa.n-o-Ghalib,
.uta 3undri Lanoe, Now polhi-l.

4, Incian Council of L.edical escarch, Mudical Bnclave, (ansari Nagar),
Post 3ox Ho.4508, Now Delhi-110018 with refercnce to their lotter
e 18/8/74—-nis 11 dated 10,10,74

5. Zresident, Gujarat Joscarch Socl‘,ty, Samshochan Sadan, South
avenue, Khar, Bowbay-400062,

6. Ccmptroller & auditor General of India. (20 copies).

7. Bulilectin 3cctiocn of LI(L3&R), New L21lhi. (3 copiles).
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(T . JHUNIHNETT

LEPUTY BECRETALY TO THE SAMMBNT OF INCIA.

#3351,
N-.CC/ITn-11/8..6/257 /208 /74,




